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sion, in 1965, to study the transport
requirements of Calcutta, Bombay, Delhi
and Madras. The preliminary investiga-
tions by this Team indicated hat a Mass
Rapid Transit  System (Metropolitan

Railway System) would be required for

Delhi.

The compreh:nsive Traflic & Transpor-
tation Study for Delhi, entrusted by thz
Metropolitan  Transport  Team to  the
Central Road Resczerch Institute, has been
completed. From a consideration of the
data available from the Study,
Metropolitan Transport Team is expected
to arrive, shortly, at conclusions as
regards the ‘corridors’ along which Metro-

politan Rail Lines are required; i.e.,
whether radial, circular or other align-
ments. After the Metropolitan Transport
team’s reccommendations are available,

the Ruailways would take up the Techno-
cconomic Feasibility Studies to decide
on the most suitable system; overhead or
underground ——for Metropolitan  Rail
System for Delhi. Provision of funds has
been made in the Railways’ Budget for
the current year for these Studies.

Broad-Gauge line between
Sa’em and Neyveli

510, SHRT BHUVARAIIAN @ Wil
the Minister of RAILWAYS be pleased
Lo state ¢

(1) whether there is any proposal
under consideration of Government to

introduce a Broad Goauge line between
Solem and Neyveli in view  of  the
‘mrortance of the Salem  Stecl  Plant;

and

(b) if so, when the work in that
connection will be started ?

FIN- MINISTER  OF  RAILWAYS
(SHIRT  HANUMANTHAIYA) @ (a)  No,

Nir,

(b) Does pot arise,
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Writ Petitions filed in High Courts
by staff of Railway
Electrification

2109. SHRI S, M. BANERIJEE :  Will
the the Minister of RATLWAYS be
pleased to state

(a) whether a majority of Class TII
stalf of Railway Electrification have filed
writ petitions in different Hizh Courts;

(b) whether in most of the cases,
the Railway administration have lost the
cases and a large expenditure has been
incurred by Government in this
conncction;

(¢) if so, the expenditnre including
salaries of staff concerned; and

(d) whether some Members of
Parliament have requested the Railway
authorities to  settle all these matters
through negotiations and il so, the action
taken thereon ?

THLE MINISTER  OF  RAILWAYS
(SIR1 HANUMANTIAYA): () to (d).
The information il being collected and

will Do
Sabna,

laid on the Table of  the
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